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THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI RAGHURAMAIAH): 
(a) No, Sir. 

(b) Docs not arise. 

(c) By the end of January 1969. 

CP.W.D, STAff ON FIELD DuTY 

1. SHRI ESWARA REDDY: Will the 
Minister of WORKS. HOUSING AND 
SUPPL Y be plcased to state: 

(a) whether it is a fact that the CP.W.D. 
Staff on field duty arc not given 011' on 
Second Saturday: 

(b) if so. the catcgory of such \\orkers; 
and 

(c) whether they are given any other day 
as holiday or given any payment in lieu of 
work done by them on Second Saturday? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS. HOUSING 
AND SUPPLY (SHRI IQBAL SINGH): 
(a) and (b). Thc Workchargcd StafT of the 
CP.W.D.. as well as the non-Industrial 
staff borne on regular establishment attached 
to a sub-Division -supervisory. clerical and 
ancillary upto the level of the Sectional 
Officer (including the E. & M. Superin-
tendent and Caretakers) whose attendance 
is considered necessary in order that the 
industrial stafT Illay Illaintain normal out-
put are not given Sccond Saturday ofT. 

(c) ~o. 

RURAL EU.CTRUICATION IN 

MADHYA PRADlSIl 

2. SHRI D. V. SINGH: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) whether any scheme for rural electri-
fication in Madhya. Pradesh in 1968-69 
has been sanctioned by the Central Govern-
ment; 

(b) if so. thc dctails of the scheme and its 
co~t; and 

(e) the total number of electrified villages 
likely at the commencement of the Fourth 
Five Year Plan? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) and (b). On 24th June. 1968, 
the Government of India accepted the 
scheme for river-pump irrigati('n in Madhya 
Pradesh envisaging total outlay of Rs. 
162· 10 lakhs for the enerllisation of about 
3710 agricultural pump sct~ and electrifi-
cation of about 350 villages. 

(,) The number of villages expected to 
b~ electrified by March. 1969, is about 
230(). 

RURAL rLECTRtFICATlOl'; I~ 

MADHYA PRADESH 

3, SHRI D, y, SINGH: Will tl", 
Mini,ter of lRRIG\TION AND POWER 
he pleased to state: 

fa) \\hcthcf an~' fln.'po'3i.d ..... fnr rural 
electrification in Madhya Pradesh under 
the Fourth Plan have hoen received: and 

(b) if so. the proposed outlay thercfor. 
thl..: numbl:r of village~ tll hI: chx:trificd 
"IHI the q'11ntulll of power required therefor 
and the ~llurcc~ of rower surrly a .... pro-
po-.;eu under the si:hcmc? 

THE DEPUTY MINISTLR Ii" THE 
MINISTRY 01- IRRIGATIOl" AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) and (b), In the dr"ft Fourth 
Five Year Plan (1%9-74) or the l\1adhy<t 
Pradesh Government. an outla) of Rs, 3() 
crorc is proposed I'll!" clll.!rg:sation of 75.000 
agricultural pump-sets and cI~ctrilication 

of 6500 villages, The cstimated quantum 
of power roquireu ror this programme 
would he about 200 MW "hieh "ill be met 
frClIl1 the power available frelll thl' conti-
nuing g::ncration ~<..:h(,l11cs under execution. 

UNITED PROVINCI,S COMMI'RCIAL 
CORPORATION (P) LTD. 

4. SHRI P. VISWAMBHARAN : Will 
the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state ': 

(a) whether any Government ellicers 
have been arrested in connection with the 
United Provinces Commerrial Corporaticn 
(P) Ltd. case; 

(b) if so, the names and designation of 
such officers; and 




